IN THE CENTRAL  ADMINISTRATIVE TRI :UWNAL
RRINGIPAL BENCH

0A& No, 2951/91

New Dslhi this the 18th Day of February, 1997,

Hon'ble Shri 5.R, adige, Member (r)
Hon'ble Smt.Lavsnmi Suominathan, Member (3J)

1.5h,R.B, Dutts
Assiztant Zngineer,
Microwave, MTCE,Telephone Exch-nge,
Reyari,
2,Sh,u,L.Yadav
St -ff No.05948
3.5h.Yog Raj Saini
Staff No, 05978

4oSth.5. Batra
staff Vo, 03730

(None far the a'DliCantS) s e AppllCants

Ve,
T.Union of India through secretary,M/0
Communic - tions,

sanchar Bhawan, ~shoka Road,
Jay Delhi .

2.The Director General(T=lecommunicstion),
Uepartment of Tele-Comnunic:tions,
Sanchar Bhawan, Ashoka Road, N/Delhi,

(Nons for the respondents ) ese. R2spondants

0.R D E R (ORAL)

(Hon'ble shri 5,R, sdige, Memner (a)

None for the applicants, =ven on thg second call,

Nons for the respondents sither,
2. We notethat this 08 has bz2en on Board sincs

18,10.1996, and the agrclicants,tner=fore, cann:t cleim that

there is no knouwledge in this case. In the absence of

applicants, this 0A is dismissed for defsult and non proszcutingﬁ

) - s AL T ,441/”47%
(Smt . Lakshmi Suaminathﬁﬁffffr (s.R., sdige )

Member (J) Member (A)
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